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&,E; Luliwe sainbHI KRISDHT VISHYWAVIDYALAYA
KnlSHas Haush, R&IFUR (M.P.)} 492 012

Ko,Meeting/S5&-Au/99/ 83186, Raipur,Dated: 2(-|0-99-

RORIPICAZION

In excercise of the powers conferred under sub-
section (6) of section 39 of the Indira Gandhi Krishi Vishwa-
vidyalaya Act 1987, the Kuladhipati has approved the amend-
ments in Indira Gandhi Krishi Vishwavidyalaya Statute No.9 (4).

A copy of the Statute No,9 after amendments is enclosed

herewith for information.

Endt.No,Meeting/5A-AG/99/ g3 19-36, Raipur,Dated:gﬁr|o—9%

Copy forwarded with enclosure to:-

1, All members of the Board of Management, '
Dr, /SHrie— e e e e ——_—————

2. TO to Vice-~Chancellor, I,G,Krishi Vishwavidyalaya,Raipur.
3. The Director of Research/Extension Services,IGKV, Kaipur,
The All Deans ——-—-mmmmeccmnom———— o e e e
5. The Comptroller, Indira Gandhi Krishi Vishwavidyalaya,Raipur.

6. Deputy Registrar (ACD)/Assistant Registrar/Assistant Comp-
troller, Indira Gandhi Krishi Vishwavidyalaya,Raipur,

7. In-Charge of Computer section, IGKV,Raipur,

8. The Associate Director Research; Zonal Agricultural Research
station, Agirma Farm, ﬁmbikapur-hQ? 001/Kumrawand Farm,
Jagdalpur-494 001. :

9. The Senior Scientist, RALS,Bilaspur/Waraseoni(Balaghat).

10. Cheif Training Organizer, KVK,3ilaspur/Anjora(Burg)/ Rana
Hanuman Singh, KVK,Badgaon-401 115 (Balzaghat).

11. In-Charge Scientist, RARS, Boirdadar Farm,Raigarh-496 001,

12, The Officer In-charge, D.K.Farm, Bhatapara-493 118,

13. ADA, Labhandi Farm/Instructional Farm, Raipur,

14, Farm Manager, Baronda Farm, Baronda.

15. OSuperintendent Physical plant, IGKV,Raipur,

16. Shri P.K.Joshi, Liason Officer, IGKV, 26 'A' Ambedkar colony,
old subhash nagar, Bhopal,.

17. Secretary, Agriculture/Veterinary/Fisheries/Finance/Dairy
Devlopment,Depaertment, Govt,of M.P.Mantralaya, Bhopal.

18, Deputy Secretary to Honorable Governor of M.P,,Raj Bhawan,
Bhopal with reference to letter Wo,/1383 / 1. G $1/99 1
feqars 2u faa=e 1999 -
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After incorporating Amendment in

Statute 9 (4, in the IGKV Statute,
19687 As amndment in Statute 9 (4)
approved by the Hon'ble Chancellor

vide letter ;,:-ﬁ/,;as/:. T BT/TTE/99
feare 24 foawT 1999





